NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 07.10.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Shankar Suresh Mr. Pranav
(Ins) No. 482/2025 Vs Gopalakrishnan
For Condone Delay Orix Leasing and
IA No. 1371/2025 Financial Services India
For Stay Ltd & Anr.
IA No. 1372/2025
2. | Comp App (AT) (CH) Pradeep Kumar Sekar Mr. Pranav
(Ins) No. 483/2025 Vs Gopalakrishnan
For Condone Delay Orix Leasing &
IA No. 1373/2025 Financial Services India
For Stay Ltd & Anr.
IA No. 1374/2025
3. | Comp App (AT) (CH) Thomas William Mr. Bhagavath
(Ins) No. 485/2025 Pangaraj Krishnan
For Condone Delay Vs
IA No. 1378/2025 Sripriya Kumar, RP
For Stay Perfect International
IA No. 1379/2025 Fabricators Pvt Ltd &
Delay in refiling Anr.
IA No. 1380/2025
4. | Comp App (AT) (CH) Regional Provident Mr. R Vishnu
(Ins) No. 486/2025 Fund Commissioner-II
For Urgent listing Vs
IA No. 1381/2025 C.A Mahalingam
For Direction Suresh Kumar
IA No. 1382/2025
5. | Comp App (AT) (CH) Regional Provident Mr. R Vishnu
(Ins) No. 488/2025 Fund Commissioner-II
For Urgent listing Vs
IA No. 1386/2025 Furnace Fabrica India
For Condone Delay Limited & Anr.
IA No. 1387/2025
For Direction
IA No. 1388/2025
For Exemption
IA No. 1389/2025



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders

(For Condone Delay)
In

Comp App (AT) (CH)
(Ins) No. 446/2025

Ltd
Vs
J Ramkumar & 6 Ors.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | IA No. 1054/2025 Vishnu Nischal Mr. Krishna Ravindran | Mr. R Vidhya Shankar
(To implead) Rajkumar R1 R2 R6 R7 R9-R13
in Vs
Comp App (AT) (CH) No. | Radha Krishnna Mills
107/2023 Ltd & 12 Ors
For Direction
IA No. 1117/2025
7. | IA No. 891/2025 Arun Kumar Kedia & Mr. AS Sathish Kumar,
(Delay in refiling) 2 Ors PCS
in Vs
Comp App (AT) (CH) No. | Om Shiv Shakti Iron
94 /2025 Industries Pvt Ltd &
For Stay 28 Ors
IA No. 890/2025
8. | IANo. 1114/2025 Dhanalakshmi Mr. Abhishek Ms. Geeta Battula R1
(For Stay) Srinivasan Builders & Jenasenan Mr. Kaushik
in Housing Pvt Ltd Narayanan R2
Comp App (AT) (CH) No. | Vs
102/2025 Chhapra-Hajipur
For Additional Docs Expressways Ltd & 10
IA No. 1115/2025 Ors
9. | IA No. 1100/2025 Uday Kumar Sahu & Mr. K Venkatesan
For Condone Delay Anr
in Vs
Comp App (AT) (CH) Birendra Kumar
(Ins) No. 367/2025 Agarwal, RP of
To dispense with Manjeera Retail
IA No. 1098/2025 Holdings Pvt Ltd & 2
For Stay Ors
IA No. 1099/2025 WITH
10. | IA No. 1101/2025 Uday Kumar Sahu & Mr. K Venkatesan
For Condone Delay Anr
in Vs
Comp App (AT) (CH) Birendra Kumar
(Ins) No. 368/2025 Aggarwal, RP of
Manjeera Retail
Holdings Pvt Ltd & 2
Ors
11. | IA No. 1106/2025 Anurag Gupta Mr. Pogulkunda Pratap | Mr. Varun Srinivasan
(For Condone Delay) Personal Guarantor of R1
in MBS Impex Pvt Ltd
Comp App (AT) (CH) Vs
(Ins) No. 371/2025 Rare Assets
For Stay Reconstruction Pvt Ltd
IA No. 1107/2025 & 2 Ors
12. | IA No. 1280/2025 RCC E-Construct Pvt Mr. Praveen R




For Admission (After Notice)

(Request for adjournment in Item No. 13 will not be entertained)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
13. | Comp App (AT) (CH) Uma Maheswari Mr. Pawan Jhabakh Mr. T Ravichandran R1
(Ins) No. 136/2023 Suspended Director Mr. Ramakrishnan
For Stay and Shareholder of Sadasivan- R2/RP
IA No. 459/2023 Sharon Solutions
For Exemption Limited
IA No. 457/2023 Vs
To Adv. Hg. UCO Bank & Anr
IA No. 1036/2024
14. | Comp App (AT) (CH) No. | Vijaya Hospitality and Mr. CV Shailandran Mr. K Shaj R1
42/2024 Resorts Ltd Mr. Roshan Atiq
For Stay Vs R4 R6 R9 R10
IA No. 735/2024 Saira Thampi Krishna
& 9 Ors
15. | Comp App (AT) (CH) ICICI Bank Ltd. Shivakumar & Suresh Mr. CV Shailendran
(Ins) No. 77/2024 Vs
Compar Estates and
Agencies Pvt Ltd
16. | Comp App (AT) (CH) Asmitha Microfin Ltd. Mr. Jerin Asher Sojan Mr. M Kumaresan- R1
(Ins) No. 103/2024 Vs Mr. Anand- R2
Reserve Bank of India Mr. Pranava Charan R3
& 5 Ors. Mr. Menon-R4
Mr. Varun Srinivasan
R5
17. | Comp App (AT) (CH) K Narayanasamy, Ms. Lily Francis Mr. VV Sivakumar R1
(Ins) No. 235/2024 Suspended Director of
For Stay GK Steel and Allied
IA No. 624/2024 Industries Limited
Vs
J. Karthiga, Erstwhile
RP of GK Steel and
Allied Industries Ltd &
4 Ors.
18. | Comp App (AT) (CH) Ravi Srinivas S Mr. TK Bhaskar Mr. Anuj Raj- R1
(Ins) No. 238/2024 Erstwhile Managing Mr. Pranava Charan R2
For Stay Director, Super Agri
IA No. 629/2024 Seeds Pvt Ltd
Vs
Kiran Gubba, Director,
Gubba Cold Storage Pvt
Ltd & Anr
19. | Comp App (AT) (CH) Government of Tamil Mr. B Vijay Mr. Sriram
(Ins) No. 353/2024 Nadu, Commercial Tax | Mr. G Dinesh Kumar Venkatavaradan- R1
and Registration Dept. Mr. T Ravichandran R2
Vs
Ramesh Khandelwal &
Anr
20. | Comp App (AT) (CH) Raiz Bashirudeen Mr. Pradeep Joy Mr. Abraham Joseph
(Ins) No. 400/2024 Vs Markos
For Stay Tata Capital Financial
IA No. 1089/2024 Services Ltd.
WITH
21. | Comp App (AT) (CH) Dr. Badri Prasad Mr. Pawan Jhabakh Mr. Abraham Joseph

(Ins) No. 401/2024
For Stay
IA No. 1090/2024

Vs
Tata Capital Financial
Services Limited & Anr

Markos R1




22.

Comp App (AT) (CH)
(Ins) No. 450/2024
For Stay

IA No. 1232/2024

Kalidindi Venkateswara
Raju

Vs

Sri Yadadri Lifesciences
Pvt Ltd

Mr. BSV Prakash
Kumar

23.

Comp App (AT) (CH) No.

100/2025

For Stay

IA No. 1062/2025
For Direction

IA No. 1061 &
1063/2025

Manimegalai

Unnikrishnan

Vs

JSM Aggregates and

Sands Pvt Ltd & Anr
WITH

Ms. V Srimathi

24.

Comp App (AT) (CH) No.

101/2025

Manimegalai
Unnikrishnan

Vs

JSM Aggregates and
Sands Pvt Ltd & 3 Ors

Ms. V Srimathi

25.

Comp App (AT) (CH)
(Ins) No. 105/2025

NSL Nagapatnam
Power and Infratech
Ltd. through Navneet
Kumar Gupta, RP of
NSL Nagapatnam
Power and Infratech
Ltd

Vs

Mahanadi Coalfields
Ltd

Mr. Pulkit Deora

Mr. Kishore
Balasubramanian

26.

Comp App (AT) (CH)
(Ins) No. 163/2025

Sailesh Kumar

Sriramulu Suspended

Director of Fortuna

Buildcon Pvt. Ltd. &

Anr.

Vs

Shivadutt Bannanje

RP, Fortuna Buildcon

(India) Pvt Ltd & 3 Ors
WITH

Ms. Pooja Saraswat
Ojha

27.

Comp App (AT) (CH)
(Ins) No. 167/2025

Sailesh Kumar
Sriramulu, Suspended
Director of Fortuna
Buildcon Pvt Ltd & Anr.
Vs

Shivadutt Bannanje RP
of Fortuna Buildcon Pvt
Ltd & 3 Ors.

Ms. Pooja Saraswat
Ojha

28.

Comp App (AT) (CH)
(Ins) No. 255/2025

For Stay

IA No. 715 & 717/2025

Fortuna Integral
Projects Pvt Ltd

Vs

Shivadutt Bannanje,
RP of Fortuna Buildcon
(India) Pvt Ltd & Anr

Mr. S Vivekananda

Mr. Rohan Kothari R2

29.

Comp App (AT) (CH)
(Ins) No. 333/2025

Poonam Enterprises

A Partnership Firm rep
by its Authorized
Signatory Sangeeta
Jagdish Vaswani

Vs

Ashish Vyas, RP

Maan Sarovar Property
Development Pvt Ltd &
2 Ors

Mr. Ravi Rajagopalan




30. | Comp App (AT) (CH) Jasmine Varghese Mr. L Bhaskaran Mr. Isaac Thomas R1
(Ins) No. 338/2025 Vs
For Stay Tata Capital Ltd & Anr.
IA No. 1024/2025 WITH

31. | Comp App (AT) (CH) Jossan Varghese Mr. L Bhaskaran Mr. Isaac Thomas R1
(Ins) No. 340/2025 Vs
For Stay Tata Capital Ltd & Anr.
IA No. 1028/2025 WITH

32. | Comp App (AT) (CH) Joby Varghese Mr. L Bhaskaran Mr. Isaac Thomas R1
(Ins) No. 341/2025 Vs
For Stay Tata Capital Ltd & Anr.
IA No. 1029/2025 WITH

33. | Comp App (AT) (CH) Bobby Abraham Mr. L Bhaskaran Mr. Isaac Thomas R1
(Ins) No. 342/2025 Vs
For Stay Tata Capital Ltd & Anr
IA No. 1030/2025

34. | Comp App (AT) (CH) St Gregorios Medical Mr. Shinu J Pillai

(Ins) No. 343/2025

Mission Hospital

Vs

Frontier Lifeline Pvt Ltd
(FLPL) & Anr.

For Hearing

(Ins) No. 237/2023

Vs
Expat Projects and
Development Pvt Ltd

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
35. | TA (AT) No. 214 /2021 MB Power (Madhya Ms. Varsha Banerjee Ms. Anuradha Bisani,
(Comp App (AT) (Ins) Pradesh) Ltd Liquidator
No. 1446/2019) Vs
Anuradha Bisani,
Liquidator of Lanco
Infratech Ltd.
36. | Comp App (AT) (CH) Metal India & 11 Ors Mr. Kairav Anil Trivedi | Mr. S. Satish- R1
(Ins) No. 169/2021 Vs Mr. P Raj Kumar
V Mahesh - Liquidator Jhabakh-R2
of Nagarjuna Oil
Corporation Ltd & Anr
37. | Comp App (AT) (CH) Sitalakshmi Mills Mr. Niraj Kumar Singh | Mr. Ravi Rajagopalan R1
(Ins) No. 318/2021 Vs
For Stay TV Balasubramanian,
IA No. 663/2021 RP of Solingar Textiles
Ltd. & Anr.
38. | Comp App (AT) (CH) Koteswara Rao Mr. Ravi Rajagopalan
(Ins) No. 330/2021 Karuchola, RP of
Viceroy Hotels Ltd.
Vs
Asset Reconstruction
Company (India) Ltd &
2 Ors.
39. | Comp App (AT) (CH) Ashish Mishra Mr. Aditya Parolia Mr. Uday Shankar RM




40.

Comp App (AT) (CH)
(Ins) No. 434 /2023
For Stay

IA No. 1336/2023
For Urgent Hearing
IA No. 68/2024

Rajendra Gears, Rep
by its Managing
Partner Rajendra Singh
Vs

Anish Agarwal, IRP,
SAIL-SCL Kerala Ltd.

Mr. Aadil Singh
Boparai

Mr. Siddhanth Makkar

41.

Comp App (AT) (CH)
(Ins) No. 46/2024
For Stay

IA No. 142/2024

Tamilnad Mercantile
Bank

Vs

Indian Overseas Bank
& Anr.

Mr.AG Sathyanarayana

Mr.ML Ganesh-R1 Mr.S

Sathiyanrayanan R2

42.

Comp App (AT) (CH)

Amit Prasad Dixit & 8

Ms. Pratiksha Sharma

Ms. CS Anuradha Bisani

(Ins) No. 239/2024 Ors
For Stay Vs
IA No. 632/2024 CS Anuradha Bisani,
Liquidator
WITH
43. | Comp App (AT) (CH) Apsingi Arun Kumar & | Ms. Pratiksha Sharma | Ms. CS Anuradha Bisani
(Ins) No. 268/2024 34 Ors.
For Stay Vs
IA No. 718/2024 The Liquidator CS
Anuradha Bisani,
Lanco Infratech Ltd
44. | Comp App (AT) (CH) Max Infra (I) Ltd Ms. K Subbu Ranga Mr. Nithyavendhan K
(Ins) No. 195/2024 Vs Bharath R1 R2
For Urgent Hearing IVRCL Ltd. & 2 Ors.
IA No. 535/2024 WITH
45. | Comp App (AT) (CH) Max Infra (I) Ltd Ms. K Subbu Ranga Mr. Nithyavendhan K
(Ins) No. 196/2024 Vs Bharath R1 R2
For Urgent Hearing IVRCL Ltd. & 2 Ors.
IA No. 536/2024 WITH
46. | Comp App (AT) (CH) Max Infra (I) Ltd Ms. K Subbu Ranga Mr. Nithyavendhan K
(Ins) No. 197/2024 Vs Bharath R1 R2
For Urgent Hearing IVRCL Ltd. & 3 Ors.
IA No. 538/2024 WITH
47. | Comp App (AT) (CH) UANMAX - SARALA Ms. K Subbu Ranga Mr. Nithyavendhan K
(Ins) No. 198/2024 (JV) Bharath R1 R2
For Urgent Hearing Vs
IA No. 540/2024 IVRCL Ltd. & 2 Ors.
48. | Comp App (AT) (CH) G Shankar Mr. BSV Prakash Mr. Vikram Wadehra

(Ins) No. 99/2025
For Stay

IA No. 272/2025
For Additional Docs
IA No. 273/2025

Personal Guarantor of
Peekay Mediequip Ltd
Vs

Piramal Capital &
Housing Finance Ltd

Kumar

For Admission (After Notice)

02.00 PM

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

Comp App (AT) (CH) (Ins)

No. 475/2025
For Exemption

IA No. 1351/2025
For Stay

IA No. 1352/2025

Committee of Creditors
of Think and Learn Pvt
Ltd

Vs

Riju Ravindran & 3 Ors

Mr. Mayan H Jain




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)
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Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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